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DELHT LEGISIATIVE ASSEMBLY

BULLETIN PART-II

(General information relating to Assembly and other matters)

Friday, September 11, 1998/Bhadrapad 20, 1920 (Saka)

NO. H2|

PRIVATE MEMBERS' RESOLUTTONS

? Hon'ble Speaker has admitted the following Resolutions for discussion

1 on Friday the 25th September, 1998. Th2 names of the Members have been shown

in accordance with priorities obtained after balloting as per rules:-

L2113

st e

S5.M0. Name of Member ‘ Text of Resolution

Ls Sh.Jeet Ram Solanki : This House recommends that the civic
Shri Rajendra Gupta:

¢menities | which have been ordered

by the Hon'ble Delhi High Court K with

the efforts made by the Chief Minister,
may be provided to the unauthorised

rolonies immediately.

22 Shri Devender Singh: "his House recommends that an independent
e quthority be constituted under the
‘ ; : ’ helhi CGovernment for proper up-keep
and  providing basic amenities = to

:he re~settlement colonies in Delhi.
l3. Shri M.S.Panwar: "his  House recommends that Delhi
FREL TSyt e Jevelopment Authority and Delhi Police

e placed under the Delhi Government.

P.N.GUPTA
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